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CENTRAL ADMINISTRATIVE TRIBUNAL

AHMEDABAD BENCH

O.A.NO./38/93
OB <
DATE GF DECISION; 0°/10/99
Mr .Thakorbhai P Modi Petitioner
Mr.J.G.Chauhan Advocate for the Petitioner (s
Versus

IInion of India & Ors, Respondent
BT o Tl DOGEDT Advocate for the Respondent [s!

CORAM

Member (A)

“

The Hon'ble Mr.V .Rachakrishnan

Member (J)

i3

The Hon'ble Mr.A .3 .Sanghavi

JUDGMENT

Whether Reporters of Local papers may be allowed to see the Judgment ¢
2, To be referred to the Reporter or not ? /Lz;
g, Whether their Lerdships wish to see the fair copy of the Judgment ?

4 Whether it needs to be circulated to other Benches of the Tribunal ?
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Mr .Thakorbhai P Modi
¢c/o Ayubkhan Husainkhan Pathan,
| near Fish Market,
/ Machhi Pith Raopinu
Vﬁdcdara“lo eceoccscccce Applicaﬂt

{ Advocate : Mr .J.0 .Chauhan )

VERSUS

1. Union of India
Owing and representing through

Director Postal Service
0/0. Post Master General
vadodara Region
.vadodara : 390 002.

2. Sr.Post Master
vadodara H.O.
VadOdara : 390 001. Y EEEEE KN ] ReSpOndentS

( Advocate : Mr.B.N.Doctor )

ORA L ORDER

D.A./38/93

DATE : 06/10/99

per : Hon'ble Shri V.Radhakrishnan :+ Member (A)

Mr .J.G.Chauhan counsel for the applicant is not present.

he resovondents is present. Dismissed for

Mr JDoctor counsel for tt
/{%XL—”

default.
( A.S.Sanghavi ) ( v.Radhakrishnan )
Member (J) Member (A)
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CERTIFICATE

Certified that no further action is required to be taken and the case is fit for consignment to the Record
4 Room (Decided).
q
Dated: (1’ X( ((
Countersigned. \Qdk[ o LL
NS B

/K\ Signature of the Dealing
Assistant.

Section Officer/Court Officer. O
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